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17.04.2017
COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MS. JUSTICE ANU MALHOTRA

1. CRL.A. 1747/2014 NAVAL KISHORE INDERJIT SIDHU
VS. THE STATE(GOVT. AMICUS CURIAE
OF NCT OF DELHI) AASHAA TIWARI

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M
1. W.P.(C) 2034/2015 SUBODH KUMAR AND OTHERS JYOTI SINGH, TINU BAJWA 

VS. COMMISSIONER OF AMANDEEP JOSHI, SAMEER SHARMA
POLICE AND OTHERS HIMANSHU GAUTAM, SATYAKAM

ARUN BHARDWAJ

2. W.P.(C) 2952/2015 KAPIL DEV AND OTHERS JYOTI SINGH, TINU BAJWA 
VS. COMMISSIONER OF AMANDEEP JOSHI, SAMEER SHARMA
POLICE AND OTHERS HIMANSHU GAUTAM, ANUJ AGGARWAL

ARUN BHARDWAJ

COURT NO. 36
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A 1283/2014 MAHENDER M.L. YADAV 
VS. STATE HIREIN SHARMA

COURT NO.32  
HON'BLE MR. JUSTICE R.K.GAUBA

1. W.P.(CRL) 241/2010 CHAMAN RANI & ORS. GEETA LUTHRA, SHREYA SINGH 
   CRL.M.A 2023/2010 VS. STATE OF WEST RAJESH MAHAJAN, 
   CRL.M.A 10053/2011 BENGAL & ORS. SOUMITRA CHATTERJEE

SRIPARNA CHATTERJEE
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           COURT NO.  5
HON'BLE DR. JUSTICE S. MURALIDHAR

    AT 10.30 A.M.

5.  O.M.P. 426/2008           PRASAR BHARATI               RAJEEV SHARMA, RADHALAKSHMI R.,      
    I.A. 9896/2008             Vs. STRACON INDIA LTD. AND ANR  T. RAJAT KRISHNA, PRATISHTH

KAUSHAL, ANISH DAYAL,
SIDDHARTH VAID,  ABHISHEK
BIRTHRAY,P.V. KAPUR,ANISH    

                                                       DUGGAL,SIDDHARTH VAID        
 
6.  O.M.P. (COMM) 176/2016    NATIONAL HIGHWAYS AUTHORITY  ARUN BATTA, S.K. CHANDWANI, 
                              OF INDIA                     SAMEER CHANDWANI, 
                              Vs. EMAS EXPRESSWAY PVT LTD  A.K. NIJHAWAN 

*****       

COURT NO. 8  
HON'BLE MS. JUSTICE HIMA KOHLI

    AT 10.30 A.M.

1.  EL.PET. 3/2015            KARAN SINGH TANWAR           P.D. GUPTA, ATUL GUPTA,
            Vs. SURENDER SINGH & ORS     MANAV GUPTA, ESHA DUTTA,

SAHIL GARG, RIDHI MUNJAL,
NEHA RASTOGI,    

                                                           LALIET KUMAR                        
****

COURT NO. 21 (OS-C) 
HON'BLE MR. JUSTICE  RAJIV SAHAI ENDLAW

     AT 2.15 P.M.

26. CS(COMM) 1021/2016        BOMAN R IRANI                C.M.LALL, NANCY RAY, RUPIN BAHL 
    I.A. 9286/2016            Vs. RASHID AHMAD MIRZA &  A.K.GOEL, ANSHUL GOEL, RANJEEV, 
                              ORS                          RENU NARULA 

27. I.A. 18977/2013           DR.SUKHDEV SINGH GAMBHIR     ANIL SAPRA, ASHISH MOHAN, SALIL 
    In CS(OS) 1560/2006       Vs. AMRIT PAL SINGH     PAUL     
                              GAMBHIR & ANR.                 

****
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